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[*T. /. CE-ROBPL/30010/73/23-24/3A1/3D]
g FHiET, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 8th June, 2026

S.0. 2910(E). —Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1566(E Dated:19/03/2026 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction (widening/two lane with paved shoulder/four laning etc.,),
maintenance, management and operation of National Highway no. 34 section of Shahgarh - Damoh in the stretch of
land from Km. 113+000 to Km. 176+500 in the district of CHHATARPUR in the state of MADHYA PRADESH
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And whereas the substance of the said notification has been published in two news papaer "Free Press"
dated 02/04/2026 , "Dainik Bhaskar" dated 02/04/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH34 in the stretch of
land from Km. 113+000 to Km. 135+200 in the district of CHHATARPUR in the state of

MADHYA PRADESH.
State: MADHYA PRADESH || District: CHHATARPUR
SL Survey/ Type of Land Nature of Land Area Name of Land
No. Plot (in Owner/Interested
Number Hectares) Person
N 3 | 4 [ 6
|Taluk: Buxwaha
|Village: Bhadator
1 107 Private Agriculture 0.0003|[Mrs. Punia wife of
Bihari Ramesh Bassu
father of Bihari,
Puniawai wife of Bihari
2 111 Private Agriculture 0.0012|(Puniyawai wife of

Bihari, Rakesh father of
Barelal, Kusum father of
Barelal, Uma father of
Barelal, Deendayal
father of Barelal,
Sheelabai widow of
Barelal, Dhansingh
father of Durga, Mangal
son of Narayan, Kallu
son of Motilal, Narbada
daughter of Narayan,
Ramrani widow of
Dayaram, Savitri
daughter of Narayan,
Hira son of Dayaram,
Ganga son of Ajuddin,
Kamlesh son of
Narayan, Nandu son of
Ajuddin, Kummbai
daughter of Dayaram,
Balkishan son of
Dhaniram, Devki
daughter of Narayan,
Mantibai daughter of
Dayaram, Rambai
widow of Narayan
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267

Private

Agriculture

0.0272

Wuttobai, widow of
Devisingh Kalu, Manoj
Neeraj Nandi, son of
Devisingh, Hariram, son
of Chinta, Sangeeta,
daughter of Dhanprasad,
Bhure, father of
Dhanprasad, Maya,
daughter of Dhanprasad,
Lallu, father of
Dhanprasad, Halkibinna,
daughter of Dhanprasad,
Adru, widow of
Dhanprasad, Geda,
daughter of Dhanprasad,
Hariram, son of Chinta

270

Private

Agriculture

0.0031

Kamal son of Jasrath,
Pramod Mabhilal,
Ramkali Rachna
daughter of Mihilal,
Batibai widow of
Mihilal, Umesh son of
Mabhilal, Shriprakash son
of Bhagirath, Matadin
son of Bhagirath, Manoj
son of Mahilal

271

Government

Agriculture

0.0847

Madhya Pradesh
Government

272

Private

Agriculture

0.0174

Chhotelal son of
Ramdas, Manisha
daughter of Ramdas,
Veeran son of Ramdas
Lodhi, Usha daughter of
Ramdas Lodhi

274

Private

Agriculture

0.2032

Chhotelal son of
Ramdas, Manisha
daughter of Ramdas,
Veeran son of Ramdas
Lodhi, Usha daughter of
Ramdas Lodhi

275

Government

Agriculture

0.0214

Madhya Pradesh
Government

282

|Private

||Agriculmre

0.0202

INannus son Jugal

10

283

Private

Agriculture

0.0354

Damodar son of Halkai,
Kishori son of Halkai,
Jeevan son of Halkai,
Ganesh son of Halkai,
Babulal son of Halkali,
Jagdish son of Halkai,
Veeran Lodhi father of
Ramdas Lodhi,
Chhotelal Lodhi father
of Ramdas Lodhi,
Manisha Lodhi daughter
of Ramdas Lodhi, Usha
Lodhi daughter of
Ramdas Lodhi
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11

284

Private

Agriculture

0.0111

Bhagwandas son of
Mallu, Radhabai, Suresh
Manish Na Ba father
Suresh Patron mother

12

285

Private

Agriculture

0.0289

Neeraj son of Devi
Singh, Sushma daughter
of Devi Singh, Ashok
father of Ghapua,
Ramcharan father of
Barelal, Genda daughter
of Dhanprasad, Maya
daughter of Dhanprasad,
Adru widow of
Dhanprasad, Bhure
father of Dhanprasad,
Sangeeta daughter of
Dhanprasad, Halki
Binna daughter of
Dhanprasad, Lallu father
of Dhanprasad

13

286

Private

Agriculture

0.0099

Neeraj son of Devi
Singh, Sushma daughter
of Devi Singh,Ashok
father Ghapua,
Ramcharan Lodhi,
Sangeeta daughter of
Dhanprasad, Bhure
father of Dhanprasad,
Maya daughter of
Dhanprasad, Lallu father
of Dhanprasad,
Halkibinna daughter of
Dhanprasad, Adru
widow of Dhanprasad,
Geda daughter of
Dhanprasad

14

287

Private

Agriculture

0.0087

Rameshs father
Ghapuwa, Chatras father
Raghunath

15

288

Private

Agriculture

0.0053

Rameshs father
Ghapuwa, Chatras father
Raghunath

16

289

Private

Agriculture

0.0004

Rameshs father is
Ghapuwa, Chatras father
is Raghunath, Sangeetas
daughter is Dhanprasad,
Bhures father is
Dhanprasad, Mayas
daughter is Dhanprasad,
Lallus father is
Dhanprasad,
Halkibinnas daughter is
Dhanprasad, Adarus
widow is Dhanprasad,
Gedas daughter is
Dhanprasad,
Ramcharans father is
Barelal, Sangeetas
daughter is Dhanprasad,
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Bhures father is
Dhanprasad, Mayas
daughter is Dhanprasad,
Lallus father is
Dhanprasad,
Halkibinnas daughter is
Dhanprasad, Adarus
widow is Dhanprasad,
Gedas daughter is
Dhanprasad

17

359

Government

Agriculture

0.0013

Madhya Pradesh
Government

18

57

Common (Private/Governm |[{Agriculture

ent)

0.0006

Madhya Pradesh
Government, Sangeeta
daughter Dhanprasad,
Bhure father
Dhanprasad, Maya
daughter Dhanprasad,
Lallu father Dhanprasad,
Halkibinna daughter
Dhanprasad, Adru
widow Dhanprasad,
Geda daughter
Dhanprasad

19

58

Government

Agriculture

0.0761

Madhya Pradesh
Government

20

60

Government

Agriculture

0.0067

Madhya Pradesh
Government

21

61

Government

Agriculture

0.0028

Madhya Pradesh
Government

22

62

Government

Agriculture

0.0514

Madhya Pradesh
Government

23

63

Government

Road

1.3039

Madhya Pradesh
Government

24

64

Government

Road

0.8546

Madhya Pradesh
Government

25

65

Government

Road

0.2056

Madhya Pradesh
Government

26

66

Government

Agriculture

0.0578

Madhya Pradesh
Government

27

67

Government

Agriculture

0.0156

Madhya Pradesh
Government

28

73

Private

Agriculture

0.0011

Uma daughter of
Sukhlal, Rakesh father
of Sukhlal, Kusum
daughter of Sukhlal,
Deendayal father of
Sukhlal, Sheelabai
widow of Sukhlal,
Maina daughter of
Biharilal Lodhi,
Kasturibai widow of
Biharilal Lodhi, Ashok
son of Biharilal Lodhi,
Prabha daughter of
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Biharilal Lodhi, Jahar
son of Biharilal Lodhi,
Hanmat father of
Prakash, Jujhar Singh
father of Prakash,
Pyarelal son of Barelal

29

75

Government

Agriculture

0.0006

Madhya Pradesh
Government

30

76

Government

Agriculture

0.0016

Madhya Pradesh
Government

31

92

Private

Agriculture

0.006

Shyam Bai Yadav
husband Pancham, Ravi
Yadav son of Barelal
Yadav, Prakash son of
Narendra Kumar Jain,
Mastu son of Kishori

32

93

Private

Agriculture

0.0041

Mastu Yadav father
Kishori Lal Yadav,
Shyam Bai Yadav
husband Pancham,
Mastu son Kishori,
Prakash son Narendra

33

94

Common (Private/Governm
ent)

Agriculture

0.0008

Mastu Yadav father
Kishori Lal Yadav,
Shyam Bai Yadav
husband Pancham,
Mastu son Kishori,
Prakash son Narendra

34

95

Private

Agriculture

0.0003

Abhays father is Imrat,
Shyam Bais husband is
Pancham, Mastus father
is Kishorilal, Prakashs
son is Narendra

35

96

Government

Agriculture

0.0116

Madhya Pradesh
Government

Village: Dangrai

36

11

Private

Agriculture/Commercial

0.2243

Suresh son of Ghurka
Ahir, Shobharani widow
of Ghurka Ahir, Arjun
son of Ghurka Ahir,
Gudiya minor daughter
of Pratap Singh Yadav
Guardian No Sir Father
Pratap Singh Yadav,
Sushila daughter of
Ghurka Ahir, Suresh son
of Ghurka Abhir,
Shobharani widow of
Ghurka Ahir, Arjun son
of Ghurka Ahir, Gudiya
minor, Pratap Singh
Yadav, Sushila daughter
of Ghurka Ahir

37

12

Private

Agriculture/Academic

0.0865

Devanshu minor son of
Vijay Kumar Jain
guardian na ba bali sir
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”Vijaykuma

38

13

ent)

Common (Private/Governm |[{Agriculture

0.0686

Pasture, Hariram son of
Manak, Devanshu minor
son of Vijaykumar
guardian na ba sir

13/1,2

39

24

Private

Agriculture

0.0407

Prembai wife Gorelal
Yadav

40

26

Private

Agriculture

0.0629

Halkai son of Malala
Yadav

41

286

Government

Agriculture

0.0214

Madhya Pradesh
Government

42

293

Government

Agriculture

0.008

Madhya Pradesh
Government

43

294

Government

Agriculture

0.002

Madhya Pradesh
Government

44

295

Government

Agriculture

0.0082

Madhya Pradesh
Government

45

301

Government

Agriculture

0.9176

Madhya Pradesh
Government

46

302

Government

Agriculture

0.6925

Madhya Pradesh
Government

47

303

Government

Agriculture

0.5721

Madhya Pradesh
Government

48

31

Private

Agriculture

0.0322

Devki son of Gajadhar
Yadav, Mahadev son of
Gajadhar alias Gajju
Ahir, Bhagirath son of
Gajadhar Yadav,
Kashiram son of Gajju
Ahir, Bhagwandas son
of Gajadhar Ahir.

49

315

Government

Agriculture

0.0141

Madhya Pradesh
Government

50

317

Government

Agriculture

0.0112

Madhya Pradesh
Government

51

40

Private

Agriculture

0.0057

Lakhanlal son of Chatre,
Girjabai widow of
Chatre

52

47

Private

Agriculture

0.0046

Lakhanlal son of Chatre,
Girjabai widow of
Chatre

||Private

| |A griculture

0.0081

||Babu1a1 son of Nathuwa

54

Government

Agriculture

1.2525

Madhya Pradesh
Government

55

Government

Agriculture

0.0859

Madhya Pradesh
Government

56

68

Government

Agriculture

0.6783

Madhya Pradesh
Government

57

69

Government

Agriculture

1.2548

Madhya Pradesh
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| |Government

58

Government

Agriculture

0.0697

Madhya Pradesh
Government Forest Land
Department

59

Government

Agriculture

0.0167

Madhya Pradesh
Government

60

Government

Agriculture

0.0401

Madhya Pradesh
Government

61

80

Government

Agriculture

0.042

Madhya Pradesh
Government

62

81

Government

Agriculture

0.0045

Madhya Pradesh
Government

63

83

Government

Agriculture

0.0045

Madhya Pradesh
Government

Village: Mangarai

64

15

Common (Government/
Private)

Agriculture

0.1968

M.P. Government Forest
Department, Kapil Jain
son of Vijay Kumar Jain,
Madhur Jain son of
Vijay Kumar Jain
Sudarshan Jain son of
Vijay Kumar Jain,
Urmila Jain widow of
Vijay Kumar Jain, Kapil
Jain son of Vijay Kumar
Jain, Sudarshan Jain son
of Vijay Kumar Jain

65

157

Common (Government/
Private)

Agriculture

0.05

Brajgopal son of
Chintaman Soni, Kapil
Jain son of Vijay Kumar
Jain, Madhur Jain son of
Vijay Kumar Jain,
Sudarshan Jain son of
Vijay Kumar Jain,
Urmila Jain widow of
Vijay Kumar Jain,
Darwari son of Gokal
Saur, Harchandi son of
Chinuwa Saur, Gola
daughter of Gokal Saur,
Malida daughter of
Gokal Saur, Bhuri
daughter of Chinuwa
Saur Magrai putti,
daughter of Chinuwa
Saur, Sachin Kumar son
of Khirwar Chandra
Vavu Lal father of
Shivcharan son of Gopal
Jain, Dayal son of
Halkai, younger son of
Halkai, Dharma
daughter of Halkai,
Nanhebhai son of
Halkai, Harpal son of
Halkai Guddo daughter
of Halkai, Gutthal son of
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Halkai, Pyare son of
Halkai, Haribai widow
of Halkai, Punuwa son
of Kaluwa, Sotam son of
Girdhari Saur, Santu son
of Girdhari Saur,
Mulliwai son of Kaluwa
Saur, Babu son of
Girdhari Saur, Sarman
son of Mangu Saur,
Sachin Kumar son of
Khirwar Chandra Vavoo
Lal, father Shivcharan,
son Gopal Jain, Sanjay
Kumar, son Padma
Kumar Jain Shyam
Surendra Niti, Chand
Bhan, son Prem Singh
Yadav, Danikhat
Parveen, wife Dr Khalid
Mohammad,
Balabhadra, son Jamuna
Prasad Rai, Shantibai,
wife Padma Kumar,
Abhay Kumar, son
Padma Kumar

66 159 Government Agriculture 0.3961|[Madhya Pradesh
Government
67 16 Common (Private/Governm |[{Agriculture 1.4925(|Mabhip Singh s/o

ent)

Laxman Singh, Dinesh
Kumar s/o Rajaram
Tamrakar, Ramswaroop
s/o0 Nathuram Tamrakar,
Dinesh Kumar s/o
Rajaram Tamrakar,
Rambkali d/o Laxman
Singh Thakur, Dipesh
s/o Ramgopal, Sheel
Kumar s/o Pancham
Singh Thakur,
Sudarshan Jain s/o Vijay
Kumar Jain, Urmila w/o
Vijay Kumar Jain, Kapil
Jain s/o Vijay Kumar
Jain, Shanti Bai w/o
Padam Kumar Jain,
Sanjay Jain s/o Padam
Kumar Jain, Madhur
Jain s/o Vijay Kumar
Jain, Laxman Singh s/o
Pancham Singh, Govind
Singh s/o Pancham
Singh, Virendra Singh
Thakur s/o Govind
Singh Thakur, Brajgopal
s/o Chintaman Soni,
Babita w/o Upendra
Singh Dangi, Kapil Jain
s/o Vijay Kumar Jain,
Sudarshan Jain s/o Vijay
Kumar Jain, Phool
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Chand Jain s/o Ganpat
Jain, Harishchand s/o
Damodar, Bhagwan
Singh s/o Hira Singh,
Bhagwan Singh s/o Hira
Singh, Shubhanshu s/o
Brajgopal, Daryav Singh
s/o Lakhan Singh,
Phoolbai w/o Lakhan,
Brajgopal s/o Chintaman
Soni, Pasture Land.

68

160

Government

Agriculture

0.3908

Madhya Pradesh
Government

69

161

Government

Agriculture

0.235

Madhya Pradesh
Government

70

162

Government

Agriculture

0.036

Madhya Pradesh
Government

71

164

Government

Agriculture

0.0552

Madhya Pradesh
Government

72

165

Government

Agriculture

0.0301

Madhya Pradesh
Government

73

167

Private

Agriculture

0.124

Brajgopal son of Sarman
Yadav, Pratipal son of
Sarman Yadav

74

168

Private

Agriculture

0.1497

Brajgopal son of Sarman
Yadav, Pratipal son of
Sarman Yadav

75

173

Common (Government/
Private)

Agriculture

0.4087

Madhya Pradesh
Government, Alokkumar
minor son Narendra
Kumar Tanay Halthuram
Jain guardian
Narendrakumar, Kamal
Yadav son of Chunta
Yadav, Babbu son of
Chunta Yadav, Bati
Yadav daughter of
Chunta Yadav, Ancho
Yadav daughter of
Chunta Yadav, Kallo
Yadav daughter of
Chunta Yadav, Halli
Yadav daughter of
Chunta Yadav

76

187

Common (Government/
Private)

Agriculture

0.3485

Vishvanath son of
Ramcharan Patwa,
Mathura son of
Ramcharan Patwa, Maya
daughter of Ramcharan
Patwa, Narendra son of
Ramcharan Patwa,
Abadi (village)

77

190

Private

Agriculture

0.0957

Sanjay Kumar son of
Padam Kumar

78

191

Government

Agriculture

0.0375

Madhya Pradesh
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| |Government

79

192

Private

Agriculture

0.1744

Sanjay Kumar son of
Padam Kumar

80

193

Private

Agriculture

0.2261

Sanjay Kumar son of
Padam Kumar

81

194

Private

Agriculture

0.0151

Sanjay Kumar son of
Padam Kumar

Village: Jujharpura

82

1

Common (Private/Governm
ent)

Agriculture

0.0079

Government of Madhya
Pradesh, Pratyus son of
Hemant

83

215

Private

Agriculture

0.0108

Narendra Kumar son of
Udaychandra

84

216

Private

Agriculture

0.0017

Narendra Kumar son of
Udaychandra

18

| |Private

| |Agriculture | |

0.0178

”Hirabai wife of Munna

86

219

Private

Agriculture

0.0034

Rohit son of
Rameshwar, Rajeev son
of Ranjeeta, Maltiwai
daughter of Bhaiyaan,
Strong son of Bhaiyaan,
Mohit son of
Rameshwar Rita widow
Rameshwar, Honey son
of Rameshwar, Hakim
son of Bhaiyayan
Radharani widow
Bhaiyayan

87

265

Private

Agriculture

0.0117

Param father Pothi,
Lakshmi Devi daughter
Pothi, Sunil son of Asha
Ram, Phoolbai widow of
Asha Ram, Leela
daughter of Asha Ram,
Bhagbai daughter of
Asha Ram, Rekha
daughter of Asha Ram,
Amol father Pothi,
Sanjay father Bahadur,
Ramsih father Pothi,
Nirpat father Pothi,
Jahar father Pothi,
Laxman father Bahadur,
Chandabai daughter of
Bahadur, Rajkumar
father Bahadur, Vinod
son of Asha Ram, Lalita
daughter of Asha Ram,
Haribai widow of
Bahadur

88

290

Private

Agriculture

0.0309

Sone Singh son of
Narayan Singh

89

292

Private

Agriculture/Residential

0.089

Hanumans son Mulayam
Singh
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90

293

Government

Agriculture

0.7755

Madhya Pradesh
Government

91

294

Government

Agriculture

0.9549

Madhya Pradesh
Government

92

295

Government

Agriculture

0.6298

Madhya Pradesh
Government

93

296

Government

Agriculture

0.622

Madhya Pradesh
Government

94

297

Government

Agriculture

0.394

Madhya Pradesh
Government

95

300

Common (Government/
Private)

Agriculture

0.0143

Praveen Kumar son of
Shaligram, Madhya
Pradesh Government

96

302

Government

Agriculture

0.0039

Madhya Pradesh
Government

1304

|Private

|Agriculture

0.0031

”Pratyush son of Hemant

98

305

Private

Agriculture

0.0394

Deepchandra son of
Roopchandra, Rita
widow of Rameshwar,
Rohit son of Rameshwar
Gupta, Mohit son of
Rameshwar Gupta,
Honey son of
Rameshwar Gupta,
Anoop son of Shyam
Sundar

99

322

Private

Agriculture

0.07

Deepchandra son of
Roopchandra, Rita
widow of Rameshwar,
Rohit son of Rameshwar
Gupta, Mohit son of
Rameshwar Gupta,
Honey son of
Rameshwar Gupta,
Anoop son of Shyam
Sundar

100

324

Private

Agriculture

0.0401

Deepchandra son of
Roopchandra

101

325

Private

Agriculture

0.0256

Deepchandra son of
Roopchandra

102

328

Private

Agriculture

0.0407

Deepchandra son of
Roopchandra

103

329

Private

Agriculture

0.0732

Deepchandra son of
Roopchandra

104

33

Private

Agriculture

0.1341

Rohit son of
Rameshwar, Rajeev son
of Ranjeeta, Maltiwai
daughter of Bhaiyaan,
Strong son of Bhaiyaan,
Mohit son of
Rameshwar Rita widow
Rameshwar, Honey son
of Rameshwar, Hakim
son of Bhaiyayan
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Radharani widow
Bhaiyayan

105

330

Private

Agriculture

0.1201

Pradeep Kumar son of
Roopchand

106

331

Government

Agriculture

0.0517

Madhya Pradesh
Government

107

377

Government

Agriculture

0.0413

Madhya Pradesh
Government

108

378

Private

Agriculture

0.0056

Bhagbai daughter of
Harbal, Poonabai
daughter of Harbal,
Prahlad Singh son of
Harbal, Charan son of
Nathu

109

783

Private

Agriculture

0.072

Bhagwat Singh Lodhis
son Hariram, Bhagolas
son Nanna, Jankibais
daughter Jagannath
Chamar, Mahendras son
Jagannath, Bhartibais
daughter Jagannath
Chamar, Anandranis
widow Jagannath
Chamar

110

784

Private

Agriculture

0.0076

Bhagwat Singh Lodhis
son is Hariram,
Makkhans son is
Chhatare, Bhagiraths son
is Chhatare, Durjans son
is Chhatare, mother is
the widow of Rani
Chhatare.

111

790

Government

Agriculture

0.1528

Madhya Pradesh
Government

112

791

Government

Agriculture

0.2419

Madhya Pradesh
Government

113

792

Common (Government/
Private)

Agriculture

0.4711

Madhya Pradesh
Government, Amol
Singh son of Pothi,
Jodha son of Punna,
Bihari son of Punna,
Komal son of Punna,
Sunita daughter of
Punna, Halki Bai
daughter of Punna,
Vinod son of Punna,
Jayanti widow
Devendra, Rashmi
daughter Devendra,
Diparani widow Ganesh
Ahirwar, Vikram son
Ganesh Ahirwar, Chatra
son Muluva, Jayanti
widow Devendra,
Rashmi daughter
Devendra, Diparani
Ganesh Ahirwar,
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Vikram, Ganesh
Ahirwar, Jodha son
Punna, Bihari son
Punna, Komal son
Punna, Sunita daughter
Punnahalkibai daughter
Punna, Vinod son
Punna, Chatra son
Muluva, Kuvanravai
Bewa Parvat, Ranjit son
Parvat Singh, Valwan,
Rama, Narmadawai
daughter Parvat Singh,
Poonabai daughter
Rama, Mulayam son
Rama, Raghunath son of
Rama, Kapil son of
Raju, Madhya Pradesh
Government, Amol
Singh son of Pothi,
Jodha son of Punna,
Bihari son Punna,
Komal son Punna,
Sunita daughter Punna,
Halki Bai daughter
Punna, Vinod son
Punna, Jayanti widow
Devendra, Rashmi
daughter Devendra,
Diparani widow Ganesh
Ahirwar, Vikram son
Ganesh Ahirwar, Chatra
Muluva, Jayanti widow
Devendra, Rashmi
daughter Devendra,
Deeprani widow Ganesh
Ahirwar, Vikram son
Ganesh Ahirwar, Jodha
son of Punna, Bihari son
of Punna, Komal son of
Punna, Sunita daughter
of Punna, Halki Bai
daughter of Punna,
Vinod son of Punna,
Chatra son of Muluva,
Kuvanravai Bewa
Parvat, Ranjit son of
Parvat Singh, Valvan
son of Rama,
Narmadawai daughter of
Parvat Singh, Poonabai
daughter of Rama,
Mulayam son of Rama,
Raghunath son of Rama,
Kapil son of Raju,
Neeraj son of
Rajupushpavai Daughter
Parvat Singh, Sanjo Bai
Bewa Raju, Brajesh son
Panchu, Parvati Panchu,
Sundar Panchu,
Gulabrani Bewa Panchu,
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Mohan Panchu, Hariram
son Panchu

114

794

Private

Agriculture

0.0089

Raghavendra son of
Rajendra, Param father
of Pothi, Lakshmi Devi
daughter of Pothi, Sunil
son of Asha Ram,
Phoolbai widow of Asha
Ram, Leela daughter of
Asha Ram, Bhagbai
daughter of Asha Ram,
Rekha daughter of Asha
Ram, Amol father of
Pothi, Sanjay father of
Bahadur, Ramsih father
of Pothi, Nirpat father of
Pothi, Jahar father of
Pothi, Laxman father of
Bahadur, Chandabai
daughter of Bahadur,
Rajkumar father of
Bahadur, Vinod son of
Asha Ram, Lalita
daughter of Asha Ram,
Haribai widow of
Bahadur

115

800

Private

Agriculture

0.0586

Ravibhushan son of
Vabu Lal, Shankar Lal
son of Vavu Lal

116

807

Private

Agriculture

0.2173

Jayanti widow
Devendra, Rashmi
daughter Devendra,
Diparani widow Ganesh
Ahirwar, Vikram,
Ganesh Ahirwar, Jodha
son Punna, Bihari son
Punna, Komal son
Punna, Sunita daughter
Punna, Halki Bai
daughter Punna, Vinod
son Punna, Chatra son
Muluva, Chatra son
Muluva

117

808

Private

Agriculture

0.0094

Jodha son of Panna,
Bihari son of Panna,
Komal son of Panna,
Sunita daughter of
Panna, Halki Bai
daughter of Panna,
Vinod son of Panna,
Jodha son of Panna,
Bihari son of Panna,
Komal son of Panna,
Sunita daughter of
Panna, Halki Bai
daughter of Panna.
Vinod son of Panna

118

809

Private

Agriculture

0.1818

Jodha son Punna, Bihari
son Punna, Komal son
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Punna, Sunita daughter
Punna, Halki Bai
daughter Punna, Vinod
Punna, Jayanti daughter
Devendra, Jodha son
Punna, Bihari son
Punna, Komal son
Punna, Sunita daughter
Punna, Halki Bai
daughter Punna, Vinod
Punna, Jayanti daughter
Devendra, Rashmi
daughter Devendra,
Diparani, Ganesh
Ahirwar, Vikram son
Ganesh Ahirwar, Chatra
son of Muluva, Jodha
son of Punna, Bihari son
of Punna, Komal son of
Punna, Sunita daughter
of Punna, Halkibai
daughter of Punna,
Vinod son of Punna,
Kuvanravai Bewa
Parvat, Ranjit son of
Parvat Singh, Valvan
son of Rama,
Narmadawai daughter of
Parvat Singh, Poonabai
daughter of Rama,
Mulayam son of Rama,
Raghunath son of Rama,
Kapil son of Raju,
Neeraj son of Raju,
Pushpawai daughter of
Parvatsingh, Sanjo Bai
Bewa Raju

119

817

Private

Agriculture

0.147

Kuvanravai Bewa
Parvat, Ranjit son of
Parvat Singh, Valvan
son of Rama,
Narmadawai daughter of
Parvat Singh, Poonabai
daughter of Rama,
Mulayam son of Rama,
Raghunath son of Rama,
Kapil son of Raju,
Neeraj son of Raju,
Pushpavai daughter of
Parvat Singh, Sanjo Bai
Bewa Raju, Kuvanravai
Bewa Parvat, Ranjit son
of Parvat Singh, Valvan
son of Rama,
Narmadavai daughter of
Parvat Singh, Poonabai
daughter of Rama,
Mulayam son of Rama,
Raghunath son of Rama,
Kapil son of Raju,
Neeraj son of Raju,
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Pushpavai daughter of
Parvat Singh, Sanjo Bai
widow Raju

120

819

Private

Agriculture

0.0671

Ashish son of Anand
Parasar, Shashank son of’
Shravan Ashish son of
Anand Parasar,
Shashank son of Shravan
Kumar Dhoopad, Hakam
son of Mansingh, Jahar
Singh son of Naga
Dhoopad, Hakam son of
Mansingh, Jahar Singh
son of Naga

121

827/798

Private

Agriculture

0.0316

Anup s/o Tulsi, Ram
Singh s/o Pothi, Shankar
Lal s/o Vavu Lal

Village: Amodha

122

190

Government

Agriculture

0.0018

Madhya Pradesh
Government

123

191

Government

Agriculture

0.2934

Madhya Pradesh
Government

124

192

Government

Agriculture

0.283

Madhya Pradesh
Government

125

193

Government

Agriculture

0.283

Madhya Pradesh
Government

126

194

Government

Agriculture

0.1112

Madhya Pradesh
Government

127

195

Private

Agriculture/Commercial

0.0193

Lochan son of Jhalli,
Kalu alias Paramlal son
of Jhalli, Kallu son of
Jhalli, Ganpat son of
Jhalli, Sumitrani wife of
Jagannath

128

197

Private

Agriculture

0.0805

Hakam son of
Mansingh, Dan Singh
son of Mansingh, Jahar
Singh son of Nag

129

198

Private

Agriculture

0.0258

Chhavili widow Jhalli,
Himmat son Gulzar

130

207A

Private

Agriculture

0.1751

Kashiwai widow Sariya
Ledhi, Govind minor
son of Komal guardian
Komal son of Tatu
Kamales minor son of
Komal Komal son of
Tatu, Vishnu minor son
of Komal guardian
Komal son of Tatu

131

209

|Private

| |A griculture

0.0999

|Chapta son Ravuda

132

222

Private

Agriculture

0.023

Hasankhan son of
Basanta, Anratkhan son
of Basanta, Nazirkhan
son of Basanta
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133

223

Private

Agriculture

0.0007

Anrat Khan son of
Basanta Khan, Chinkho
Khan son of Basanta
Khan, Gulshan Khan son
of Basanta Khan, Hasan
Khan son of Basanta
Khan, Nazir Khan son of|
Basanta Khan, Kuresha
Khan son of Basanta
Khan, Sajjo Khan son of
Basanta Khan, Ratif
Khan son of Anar Khan

134

228

Private

Agriculture

0.0381

Shri Radha Krishnaji
Temple, Kerwara
Management District
President Sir, Karim
Khan son of Khanar
Khan, Karim Khan son
of Khanar Khan

135

229

Private

Agriculture

0.1291

Rajjav Khan son of
Munir Khan, Ramzan
son of Pankhi

136

230

Government

Agriculture

0.1092

Madhya Pradesh
Government

137

232

Private

Agriculture

0.0351

Banshiya son of Chikodi
Basor, Sumantrabai
daughter of Chikodi
Basor, Makhan son of
Chikodi Basor, Halli
daughter of Chikodi
Basor, Dhantavai
daughter of Chikodi
Basor, Gendavai
daughter of Chikodi
Basor

138

245

Government

Agriculture

0.0079

Madhya Pradesh
Government

139

246

|Private

|Agriculture/Commercial

0.2312

|Ramu son of Babulal

140

247

Private

Agriculture

0.7623

(247/1) Narendra Singh
Yadav son of Devi
Singh Yadav, (247/2)
Harwal Singh son of
Nanne 3/4, Ishwari son
of Tulsi 1/4

141

250

Government

Agriculture

0.0064

Madhya Pradesh
Government

142

252

Private

Agriculture

0.0152

Deepak Kumar son of
Pravandh Kumar

143

268

Government

Agriculture

0.001

Madhya Pradesh
Government

144

271

Government

Agriculture

0.0975

Madhya Pradesh
Government

145

272

Government

Agriculture

0.0132

Madhya Pradesh
Government
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146 |273

Government

Agriculture

0.2403

Madhya Pradesh
Government

147 (274

Government

Agriculture

0.0047

Madhya Pradesh
Government

148 |275

Government

Agriculture

0.3482

Madhya Pradesh
Government

149 (|312

Government

Agriculture

0.231

Madhya Pradesh
Government

150 |313

Government

Agriculture

0.1512

Madhya Pradesh
Government

151|315

Government

Agriculture

0.0418

Madhya Pradesh
Government

152|317

Government

Agriculture

0.1777

Madhya Pradesh
Government

153 |[417

Government

Agriculture

0.1111

Madhya Pradesh
Government

154 ||418

Government

Agriculture

0.7

Madhya Pradesh
Government

155 |[419

Government

Agriculture

0.966

Madhya Pradesh
Government

156 |[420

Government

Agriculture

0.3188

Madhya Pradesh
Government

157 |[470

Government

Agriculture

0.1691

Madhya Pradesh
Government

158 [|471

Government

Agriculture

0.1343

Madhya Pradesh
Government

159 ||472

Government

Agriculture

0.3128

Madhya Pradesh
Government

Village: Madiya

160 (10

Government

Agriculture

0.1523

Madhya Pradesh
Government

161 (|11

Government

Agriculture

0.0074

Madhya Pradesh
Government

162 (|21

Common (Private/Governm |[{Agriculture

ent)

0.2102

Government of Madhya
Pradesh, Rekha wife of
Abhaykumar Jain, Jyoti
wife of Chakrash Kumar
Jain, Madmeshkumar
son of Shalikram
Sharma, Madhavasing
son of Panchamsing,
Bhagwatsingh son of
Panchamsing, Harisingh
son of Guman,
Dilipsingh father of
Panchamsing, Indrani
widow of Ganesh Singh,
Gulavrani widow of
Panchamsing,
Ghansingh son of
Ganesh Singh, Gajraj
son of Guman,
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Narayansingh son of
Panchamsing,
Nannebhai son of
Nathuva,
Shriramprakash son of
Brindaban,
Krishnakumar son of
Brindaban, Shivkumar
son of Brindaban,
Vishnukumar son of
Brindaban,
Santoshkumar son of
Brindaban, Basantkumar
son of Brindaban, Rekha
wife of Abhaykumar
Jain, Jyoti wife of
Chakrashkumar Jain,
Madmeshkumar son of
Shalikram Sharma,
Narayan father of
Balchand, Paras father
of Awadh Bihari,
Pahadsingh son of
Majbootsingh,
Nannebhai son of
Nathuva

163 ||6

Government

Agriculture

0.1588

Madhya Pradesh
Government

164 |7

Government

Agriculture

0.1059

Madhya Pradesh
Government

165 |8

Government

Agriculture

0.3455

Madhya Pradesh
Government

166 |9

Government

Agriculture

0.3537

Madhya Pradesh
Government

Village: Buxwaha (NP)

167 |[1/3

Government

Agriculture

0.1543

Madhya Pradesh
Government

168 [|1054

Government

Agriculture

0.1584

Madhya Pradesh
Government

169 [|1068

Private

Agriculture

0.3464

Gorelal father
Kanhaiyalal, Abhishek
Patel minor father
Ramsharan Patel
guardian Ramsharan
Patel father Chaudelal
Patel, Chauda father
Motilal, Gorelal father
Kanhaiyalal, Abhishek
Patel minor father
Ramsharan Patel
guardian Ramsharan
Patel father Chaudelal
Patel, Chauda father
Motilal, Sanjay Patel
minor father Ashok Patel
guardian Ashok, Gorelal
Kanhaiyalal father
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Basore Bandu Chauda
son Motilal, Laltawai
wife Rakesh, Sanjay
Patel minor father Ashok
Patel guardian Ashok,
Gorelal Kanhaiyalal
father Basore Bandu
Chauda son Motilal,
Laltawai wife Rakesh

170

1069

Private

Agriculture

0.0735

Kalabai daughter of
Chhuttan, Rajaram
father of Chhuttan,
Veeran father of
Chhuttan Kalabai
daughter of Chhuttan,
Kalabai daughter of
Chhuttan, Rajaram
father of Chhuttan,
Veeran father of
Chhuttan Rajaram father
of Chhuttan, Veeran
father of Chhuttan

171

1071

Private

Agriculture

0.0059

Aviral father Chhotelal
Jain, Alok father
Chhotelal Jain, Achal
father Chhotelal Jain,
Neeraj father Chhotelal
Jain, Prakash father
Narendra Kumar Jain,
Nitin father Narendra
Kumar Jain, Aviral
father Chhotelal, Neeraj
father Chhotelal, Anchal
father Chhotelal, Sunil
Kumar Jain father
Kanchhedi Lal Jain,
Alok father Chhotelal

172

1072

Common (Government/
Private)

Agriculture

0.4321

Paramlal father
Makundi, Sonu father
Darbari Lalmaya Bharti,
Government of Madhya
Pradesh

173

1082

Common (Government/
Private)

Agriculture

0.1435

Sonus father, Darbari
Lalmaya Bharti, Road
Government of M.P

174

1083

Common (Government/
Private)

Agriculture

0.0913

Parushottam, father of
Mohaniya, Government
of Madhya Pradesh

175

1084

Common (Government/
Private)

Agriculture

0.1617

Ganeshi Bai widow of
Makundi Lal, Mahendra
father of Makundi Lal,
Rajesh father of
Makundi Lal,
Harishankar father of
Makundi Lal,
Kanhaiyalal father of
Makundi Lal, Uma wife
of Ramsarup,
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Government of Madhya
Pradesh

176

1095

Private

Agriculture

0.0243

Dhanshyams father
Basore, Gorlals father
Basore, Deendayals
father Basore, Jamniwais
daughter Basore, Har
Prasads father Basore,
Kanais father Basore

177

1140

Private

Agriculture

0.2084

Arun Prakash father
Dharmendranath

178

1147

Private

Agriculture

0.01

Santosh Kumar Khare,
father: Jagmohan Lal
Khare

179

1148

Private

Agriculture

0.0271

Santosh Kumar Khare,
father: Jagmohan Lal
Khare

180

1149

Private

Agriculture

0.0473

Santosh Kumar Khare,
father: Jagmohan Lal
Khare

181

1150

Private

Agriculture

0.0022

Arun Prakash father
Dharmendranath

182

1151

Private

Agriculture

0.3644

Arun Prakash father
Dharmendranath

183

1152

Private

Agriculture

0.0566

Rakesh father Gajadhar,
Ramesh Prasad father
Nathuram,
Sachchidanand father
Kanchhedilal Bilthare

184

1153

|Private

| |Agriculture | |

0.362

IRakesh father Gajadhar

185

1156

Private

Agriculture

0.3438

Nandkishore son of
Balduwa, Mohan father
of Balduwa

186

1158

Private

Agriculture

0.2774

Ganeshi Bai widow of
Makundi Lal, Mahendra
father of Makundi Lal,
Rajesh father of
Makundi Lal,
Harishankar father of
Makundi Lal,
Kanhaiyalal father of
Makundi Lal,
Parushottam father of
Mohaniya

187

1159

Private

Agriculture

0.0296

Ganesha father
Munnalal Vishwakarma,
Gayatri wife Munnalal
Vishwakarma, Shanti
daughter Munnalal
Vishwakarma, Rama
daughter Munnalal
Vishwakarma,
Ramavatar father
Munnalal Vishwakarma
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188

1187

Government

Agriculture

0.0094

Madhya Pradesh
Government

189

1189

Private

Agriculture

0.3816

Govind Patel, father of
Gokal Patel, Phoolbai,
widow of Ragwar,
Bhuwani, daughter of
Jagannath, Pyarelal, son
of Ragwar, Bhagwan
Das, son of Jagannath,
Khargu, daughter of
Jagannath, Deepak, son
of Kadori, Chhotu, son
of Jagannath, Tulsi,
daughter of Jagannath,
Ashish, son of Kadori,
Dhaniram Patel, father
of Gokal Patel, Manoj
Patel, father of Gokal
Patel, Munni Bai Patel,
widow of Gokal Patel,
Lakshmi Patel, daughter
of Gokal Patel, Kamli
Patel, daughter of Gokal
Patel, Urmila alias
Umarani, daughter of
Gokal Patel,
Pushpendra, son of
Kadori, Rukmanwai,
widow of Kadori

190

1190

Private

Agriculture

0.1842

Deepak Ashish
Pushpendra father
Kadori name, mother
Rukmanwai widow,
Tulsi daughter
Jagannath, Khargi
daughter Jagannath,
Chotu father Jagannath,
Radharani widow
Jagannath, Bhagwan
father Jagannath,
Bhuwani daughter
Jagannath, Dhanshyam
son Basora, Gokal
Warelal father Jagannath
Pirgavar, Dhanshyam
son Basora

191

1195

Private

Agriculture

0.0352

Govind Patel, father of
Gokal Patel, Phoolbai,
widow of Ragwar,
Bhuwani, daughter of
Jagannath, Pyarelal, son
of Ragwar, Bhagwan
Das, son of Jagannath,
Khargu, daughter of
Jagannath, Deepak, son
of Kadori, Chhotu, son
of Jagannath, Tulsi,
daughter of Jagannath,
Ashish, son of Kadori,
Dhaniram Patel, father
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of Gokal Patel, Manoj
Patel, father of Gokal
Patel, Munni Bai Patel,
widow of Gokal Patel,
Lakshmi Patel, daughter
of Gokal Patel, Kamli
Patel, daughter of Gokal
Patel, Urmila alias
Umarani, daughter of
Gokal Patel,
Pushpendra, son of
Kadori, Rukmanwai,
widow of Kadori

192

1199

Private

Agriculture

0.1853

Govind Patel, father of
Gokal Patel, Phoolbai,
widow of Ragwar,
Bhuwani, daughter of
Jagannath, Pyarelal, son
of Ragwar, Bhagwan
Das, son of Jagannath,
Khargu, daughter of
Jagannath, Deepak, son
of Kadori, Chhotu, son
of Jagannath, Tulsi,
daughter of Jagannath,
Ashish, son of Kadori,
Dhaniram Patel, father
of Gokal Patel, Manoj
Patel, father of Gokal
Patel, Munni Bai Patel,
widow of Gokal Patel,
Lakshmi Patel, daughter
of Gokal Patel, Kamli
Patel, daughter of Gokal
Patel, Urmila alias
Umarani, daughter of
Gokal Patel,
Pushpendra, son of
Kadori, Rukmanwai,
widow of Kadori

193

1527

Private

Agriculture

0.0073

Kamala Devi daughter
of Tika Ram, Saroj
daughter of Nathuram,
Poonawai widow of
Nathuram, Kalu father
of Nathuram, Willow
daughter of Nathuram,
Guddi daughter of
Nathuram

194

1528

Private

Agriculture

0.1182

Saroj daughter of
Nathuram, Poonawai
widow of Nathuram,
Kalu father of
Nathuram, Willow
daughter of Nathuram,
Guddi daughter of
Nathuram, Shantibai
wife of Bandulal

195

1529

Private

Agriculture

0.1001

Shantibai wife Bandulal,
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Bandu Lal father
Parmlal

196

1537

Private

Agriculture

0.1002

Ram Sharans father
Pyarelal, Ram Sharans
father Pyarelal

197

1538

Private

Agriculture

0.2242

Saroj daughter of
Nathuram, Poonawai
widow of Nathuram,
Kalu father of
Nathuram, Willow
daughter of Nathuram,
Guddi daughter of
Nathuram

198

1540

Private

Agriculture

0.0861

Reena wife of Manoj,
Lakshmibai wife of
Rajesh Kumar

199

1556

Private

Agriculture

0.2766

Reena wife of Manoj,
Lakshmibai wife of
Rajesh Kumar

200

1557

Private

Agriculture

0.1758

Bindravan s/o
Bhagwandas, Rajesh s/o
Bindravan, Kamlesh s/o
Bindravan, Brajesh s/o
Bindravan, Manoj s/o
Bindravan, Vinod s/o
Bindravan, Suresh s/o
Bindravan, Manorama
s/o Bindravan, Kiran s/o
Bindravan.

201

1561

Private

Agriculture

0.0095

Bindravans father
Bhagwandas

202

1562

Private

Agriculture

0.0763

Bindravans father
Bhagwandas

203

1563

Private

Agriculture

0.2307

Mahesh father Ganga
Prasad, Mukesh Kumar
Bilthare father Ramesh
Prasad Bilthare, Archana
Udeniya daughter
Ramesh Prasad Bilthare,
Pramod Kumar Bilthare
father Ramesh Prasad
Bilthare, Prabha Devi
daughter Ramesh Prasad
Bilthare, Sumatrani
Bilthare widow Ramesh
Prasad Bilthare

204

1565

Private

Agriculture

0.292

Madan Dineshs father is
Parsu, Asha Kuntis
daughter is Parsu,
Radharanis widow is P,
Bindravans father is
Bhagwandas, Nannibais
widow is Tansu, Umraos
son is Tansu, Chintes
son is Tansu, Nannus
son is Tansu, Dashodas
daughter is Tansu,
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Bhagbais daughter is
Tansu, Poonas daughter
is Tansu, Rambais
daughter is Tansu,
Hirabais daughter is
Tansu, Ramprasads son
is Tansu, Jagmohans son
is Tansu, Brijlals son is
Tansu

205

1566

Common (Government/
Private)

Agriculture

0.1445

Government of Madhya
Pradesh, Himmat son of
Chittar, Malkhan son of
Chittar, Gobeti daughter
of Chittar, Tejkunwar
daughter of Chittar,
Chhote son of Chittar,
Nagendra Singh father
of Sarman Singh, Rahul
Singh father of Sarman
Singh, Umrao Patel
father of Basorelal Patel,
Ramrani Patel father of
Basorelal Patel, Kadore
Patel father of Basorelal
Patel, Laxman Patel
father of Basorelal Patel,
Jairam Patel father of
Basorelal Patel,
Nannibai widow of
Tansu, Umrao son of
Tansu, Chinte son of
Tansu, Nannu son of
Tansu, Dashoda
daughter of Tansu,
Bhagbai daughter of
Tansu, Poona daughter
of Tansu, Rambai
daughter of Tansu,
Hirabai daughter of
Tansu, Ramprasad son
of Tansu, Jagmohan son
of Tansu, Brijlal son of
Tansu, Ram Sharan
father of Pyarelal,
Rajaram father of
Kundanlal

206

1579

Private

Agriculture

0.0987

Himmats son Chittar,
Malkhans son Chittar,
Gobetis daughter
Chittar, Tejkunwars,
Chittars younger son,
Gulabranis widow Hira
Singh, Sarmans father
Hira Singh, Himmats
son Chittar, Malkhans
son Chittar, Gobetis
daughter Chittar,
Tejkunwars daughter
Chittar, younger son
Chittar, Himmats son
Chittar, Malkhans son
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Chittar, Gobetis
daughter Chittar,
Tejkunwars daughter
Chittar, younger son
Chittar, Poonabais
daughter Patangi Lal

207

1585

Private

Agriculture

0.0026

Kishoris father Chukhra,
Prakashs son Nanhebhai,
Rajeshs son Nanhebhai,
Rameshs son Nanhebhai,
Ashoks son Nanhebhai,
Brajeshs son Nanhebhai,
Vatibais widow
Nanhebhai, Liladhars
father Chukhra

208

1589

Government

Agriculture

0.0295

Madhya Pradesh
Government

209

1599

Private

Agriculture

0.3571

Makundi father Hiralal
Kachhi

210

1605

Private

Agriculture

0.874

Nagendra Singh, son of
Sarman Singh, Rahul
Singh, son of Sarman
Singh, Rampyari, widow
of Chittar, daughter of
Patangi, Chhote, father
of Chittar, Tejkunwar,
daughter of Chittar,
Malkhan, father of
Chittar, Lallu, father of
Chittar, Gobeti, daughter
of Chittar, Himmat,
father of Chittar, Rahul
Singh, father of Sarman
Singh, Poonabai,
daughter of Patangi Lal,
Shravan Gaurav, son of
Rameshwar, Radha,
widow of Rameshwar,
Supriya, daughter of
Rameshwar, Siddharth,
son of Rameshwar

211

1813

Government

Agriculture

0.0346

Madhya Pradesh
Government

212

2440/81

Private

Agriculture

0.0899

Neelam wife of Sunil
Kumar

213

398/1-4

Common (Private/Governm
ent)

Agriculture/Commercial/R
esidential

0.5761

MP Government,
Madhavsingh Dilipsingh
Bhagwatsingh father
Panchamsingh Rajendra
Tanay, MP Government
Water Resources
Department, Rammilan
son Ramdas,
Rajeshkumar son
Vindravan, Vineeta wife
Manoj Kumar, Rahuldev
son Shyamsundar, Vinod
son Vindravan, Monica
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wife Brijesh, Shaurya
son Brijesh, Manoj
Kumar son Vindravan,
Ankit son Krishna
Kumar, Vinod Prajapati
father Nandkishore
Prajapati, Madan Asati
father Babulal Asati,
Kamlesh Kumar Khare
father Shyam Sundar
Khare, Rammilan son
Ramdas, Rajeshkumar
son Vindravan, Vineeta,
wife Manoj Kumar,
Rahuldev son
Shyamsundar, Vinod son
Vindravan, Monica wife
Brijesh Shaurya son
Brijesh, Manoj Kumar
son Vindravan, Ankit
son Krishna Kumar,
Vinod Prajapati father
Nand Kishore Prajapati,
Madan Asati father
Babulal Asati,
Rammilan son Ramdas,
Rajeshkumar son
Vindravan,
Rajendkumar son
Devkinandan, Vinod son
Vindravan, Monica wife
Brijesh, Shaurya son
Brijesh, Manojkumar
son Vindravan, Madhya
Pradesh Government
Water Resources
Department

214

406

Government

Agriculture

0.0527

Madhya Pradesh
Government

215

407

Government

Agriculture

0.0244

Madhya Pradesh
Government

216

408

Government

Agriculture

0.0365

Madhya Pradesh
Government

217

410

Private

Agriculture

0.0177

Devansu father Vijay
Kumar Jain name
Sarvijay Kumar,
Deshrani widow Vavulal
Vihari father Vavulal,
Ramesh alias Raju
Vindavan father Vavulal

218

411

Private

Agriculture/ Residential

0.0346

Lalsingh Ramcharan
Ghanshyam father
Kishori, Aarti daughter
Kishori, Asha Jain wife
of Virendra Kumar Jain,
Ramesh alias Raju son
of Babulal, Bindravan
son of Babulal,
Ramkumari wife of
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Kashi Prasad, Bhagwati
Sahu widow of Dayaram
Sahu, Asha wife of
Virendra Kumar, Rekha
wife of Nitin Jain
Roshni wife of Prakash
Jain, Rajkumar father of
Hanuman Tamrakar,
Ramkumari wife of
Kashi Prasad, Bhagwati
Sahu widow of Dayaram
Sahu, Asha wife of
Virendra Kumar, Rekha
wife of Nitin Jain
Roshni wife of Prakash
Jain, Ramkumari wife of
Kashi Prasad, Bhagwati
Sahu widow of Dayaram
Sahu, Asha wife of
Virendra Kumar, Rekha
wife of Nitin Jain
Roshni wife of Prakash
Jain, Janaki Vilthare
husband of Umesh
Kumar Vilthare, Ravind
Pratap son of Dhaniram

219

415

Private

Agriculture/Commercial

0.0017

Ghanshyam s/o Kishori,
Ramratan s/o Uddeta oof]
Uddet, Ramcharan s/o
Kishori, Lal Singh s/o
Kishori, Aarti daughter
Kishori, Ghanshyam s/o
Kishori, Ramratan s/o
Uddeta oof Uddet,
Ramcharan s/o Kishori,
Lal Singh s/o Kishori,
Aarti daughter Kishori

220

416

Private

Agriculture/Commercial

0.032

Nandkishore son of
Kannu, Ramsingh son of
Kannu, Ramkali wife of
Darbari, Ankit Kumar
Jain father of Mulayam
Chandra Jain, Vijay
Kumar Jain father of
Nirmal Kumar Jain,
Nandkishore son of
Kannu, Hemlata wife of
Rajendra Prasad

221

417

Private

Agriculture

0.0047

Nandkishore son of
Kannu, Ramsingh son of
Kannu, Ramkali wife of
Darbari, Ankit Kumar
Jain father of Mulayam
Chandra Jain, Vijay
Kumar Jain father of
Nirmal Kumar Jain

222

418

Private

Agriculture

0.1012

Rakesh Kumar father
Narbada Prasad,
Rajkumar father
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Narbada Prasad, Krishna
Kumar father Narbada
Prasad, Anup Kumar
father Narbada Prasad,
Sanjay Kumar father
Narbada Prasad, Rakesh
son of Narmada

223

419

Government

Agriculture

0.0167

Madhya Pradesh
Government

224

42

Private

Agriculture

0.1265

Parvati, wife of Premlal,
Brajbhushan, father of
Ram Vishal, Urmila,
daughter-in-law, widow
of Ram Vishal, Gayatri
Bai, widow of
Chandrashekhar, Sachin,
father of
Chandrashekhar, Shiva,
father of
Chandrashekhar,
Shivani, daughter of
Chandrashekhar

225

420

Private

Agriculture

0.0534

Vinod Kumar son of
Ramdas, Vivek Kumar
father of Ramdas, Kamla
widow of Ramdas

226

421

Private

Agriculture

0.045

Ramdayals father Gaya
Prasad

227

422

Private

Agriculture

0.0364

Vinod Kumar son of
Ramdas, Vivek Kumar
father of Ramdas,
Kamala widow of
Ramdas, Swami Prasad
father of Gaya Prasad

228

425

Government

Agriculture

0.0134

Madhya Pradesh
Government

229

43/2

Private

Agriculture

0.2911

Brijbhushans father is
Ram Vishal, Urmila is
the daughter-in-law,
widow of Ram Vishal,
Gayatri Bai is the widow
of Chandrashekhar
Kuderiya, Sachin is the
father of
Chandrashekhar, Shiva
is the father of
Chandrashekhar, Shivani
is the daughter of
Chandrashekhar

230

Government

Agriculture

0.028

Madhya Pradesh
Government

231

611

Government

Agriculture

0.0292

Madhya Pradesh
Government

232

618

Private

Agriculture

0.2316

Suhaagarani widow of
Kishorilal Namdev,
Rinki daughter of
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Kishorilal Namdev,
Ganesh father of
Kishorilal Namdev,
Suhaagarani widow of
Kishorilal Namdev,
Rinki daughter of
Kishorilal Namdev,
Ganesh father of
Kishorilal Namdev

233

620

Private

Agriculture

0.1102

Harchandis father is
Mathuwa, Gauribais
daughter is Jamna,
Kanchis father is Jamna,
Bandis father is
Mathuwa, Lallus father
is Mathuwa, Gillos
daughter is Jamna,
Rampyaris widow is
Jamna, Radharanis
widow is Mathuwa,
Rajarams father is
Nathuram Mehtar,
Prems daughter is
Mathuwa, Kallos
daughter is Mathuwa,
Babulals father is Jamna,
Madans father is Jamna,
Dayals father is Guntha

234

621

Private

Agriculture

0.1946

Vandana daughter Ravi
Shankar, Alka daughter
Ravi Shankar, Kiran
daughter Ravi Shankar,
Mobhani daughter Ravi
Shankar, Alok father
Ravi Shankar, Jyoti wife
Ravi Shankar, Ashish
father Ravi Shankar,
Jyoti wife Ravi Shankar

235

624

Private

Agriculture

0.2512

Jyoti wife of Ravi
Shankar, Radharani
widow of Mathuwa
Lallu Harchandi Bandi
Kalloprem father of
Mathuwa Dayal father of]
Guntha Babulal Madan,
Kashiram father of
Bodhan Suraj father of
Chhigga Gulavrani
widow of Chhigga
Damru P, Jyoti wife of
Ravi Shankar

236

626

Private

Agriculture

0.1093

Vinod Kumar, father of
Pratap Singh

237

635

Private

Agriculture

0.0226

Bhuri alias
Archanadubey daughter
Tatulal Tiwari, Guddi
alias Ushadubey
daughter Tatulal Tiwari,
Reena alias
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Ranichaturvedi daughter
Tatulal Tiwari, Meera
daughter Tatulal Tiwari,
Rajesh father Tatulal
Tiwari, Manmohan
father Tatulal Tiwari,
Premnarayan father
Tatulal Tiwari, Jamna
Prasad father Tatulal
Tiwari, Meena daughter
Tatulal Tiwari, Raju
father Tatulal Tiwari,
Rajeshprasad father
Tantu, Vinod Kumar
father Pratap Singh,
Rajeshprasad father
Tantu.

238

637

Private

Agriculture

0.0788

Vinod Kumar, father of
Pratap Singh

239

638

Private

Agriculture

0.2687

Babulals father
Dhaniram Ahirwar,
Mathras daughter
Dhaniram Ahirwar,
Rajbantis daughter
Dhaniram Ahirwar,
Sarans father Dhaniram
Ahirwar, Girans father
Dhaniram Ahirwar,
Shobharanis daughter
Dhaniram Ahirwar,
Saloni Bais widow
Dhaniram Ahirwar,
Kunjis father Balkhandi,
Kasturibais daughter
Balkhandi

240

639

Private

Agriculture

0.0822

Girans father is
Dhaniram Ahirwar,
Mathuras daughter is
Dhaniram Ahirwar,
Salonibai is the widow
of Dhaniram Ahirwar,
Sarans father is
Dhaniram Ahirwar,
Rajbanti is the daughter
of Dhaniram Ahirwar,
Shobharani is the
daughter of Dhaniram
Ahirwar, Babulals father
is Dhaniram Ahirwar,
Kunjis father is
Balkhandi

241

640

Private

Agriculture

0.1392

Girans father is
Dhaniram Ahirwar,
Mathuras daughter is
Dhaniram Ahirwar,
Salonibai is the widow
of Dhaniram Ahirwar,
Sarans father is
Dhaniram Ahirwar,
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Rajbanti is the daughter
of Dhaniram Ahirwar,
Shobharani is the
daughter of Dhaniram
Ahirwar, Babulals father
is Dhaniram Ahirwar,
Kunjis father is
Balkhandi

242

648

Private

Agriculture

0.057

Bhuri alias Archana
Dubey daughter of
Tatulal Tiwari, Guddi
alias Usha Dubey
daughter of Tatulal
Tiwari, Reena alias Rani
Chaturvedi daughter of
Tatulal Tiwari, Meera
daughter of Tatulal
Tiwari, Rajesh father of
Tatulal Tiwari,
Manmohan father of
Tatulal Tiwari,
Premnarayan father of
Tatulal Tiwari, Jamuna
Prasad father of Tatulal
Tiwari, Meena daughter
of Tatulal Tiwari, Raju
father of Tatulal Tiwari

243

650

Private

Agriculture

0.2009

Hetrams father is
Bhagwandas

244

651

Private

Agriculture

0.0534

Munni wife of Ashok
Kumar

245

652

Private

Agriculture

0.0666

Swami Prasads father
Gaya Prasad

246

653/1

Private

Agriculture

0.1807

Swami Prasads father
Gaya Prasad

247

653/2

Private

Agriculture

0.0858

Deshraj son of Gaya
Prasad

248

653/3

Private

Agriculture

0.1224

Ramgopal son of Gaya
Prasad

249

653/4

Private

Agriculture

0.0743

Ramgopal son of Gaya
Prasad

250

Government

Agriculture

0.0199

Madhya Pradesh
Government

251

84

Private

Agriculture

0.2825

Ramsingh is the father
of Jeevan, Laxman is the
father of Thunnai,
Parmanand is the father
of Pyare Lal

252

841

Private

Agriculture

0.0138

Bhuri alias Archana
Dubey daughter of
Tatulal Tiwari, Guddi
alias Usha Dubey
daughter of Tatulal
Tiwari, Reena alias Rani
Chaturvedi daughter of
Tatulal Tiwari, Meera
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daughter of Tatulal
Tiwari, Rajesh father of
Tatulal Tiwari,
Manmohan father of
Tatulal Tiwari,
Premnarayan father of
Tatulal Tiwari, Jamuna
Prasad father of Tatulal
Tiwari, Meena daughter
of Tatulal Tiwari, Raju
father of Tatulal Tiwari

|253 ”86 ”Private “Agriculture “ 0.5597||Kamalas father Lalla |

|254 ”88 ”Private “Agriculture “ 0.1567||Kamalas father Lalla |

255  (|1880 Private Agriculture 0.2715||Tarawai Bhagwai
Lachhiwais daughter
Sundar Anita Bai,
daughter of Phallu
Kashiram Rajesh
Dinesh, son of Ramesh,
Lattus father Futtan,
Rallis father Puttan

256  (|881 Private Agriculture 0.1688|[Lattu father Futtan, Ralli
father Puttan

257 ||1882 Private Agriculture 0.0238||Kunji Lal, father of
Sukhnandan, Munnibai,
daughter of Kundanlal

Tiwari, Manoj Kumar,
son of Kundanlal Tiwari,
Savitri, widow of
Kundanlal Tiwari,
Govardhan, son of
Kundanlal Tiwari,
Ramesh, father of
Pyarelal Bro, Swami
Prasad, father of Gorelal

258 [|1885 Private Agriculture 0.2418||Lattu father Futtan, Ralli
father Puttan

|259 ||887 ||Private ||Agriculture || 0.0222||Gu1ab father Nannebhai |

|260 ||888 ||Private ||Agriculture || 0.1056||Gu1ab father Nannebhai |

|261 ||889 ||Private ||Agriculmre || 0.0362||Gu1ab father Nannebhai |

262 (|89 Private Agriculture 0.015|[Alok Jain father
Chhotelal Jain, Neeraj
Jain father Chhotelal

Jain, Achal Jain father
Chhotelal Jain, Aviral
Jain father Chhotelal
Jain

263 0.2122||Gulab father Nannebhai

|89O ||Private ”Agriculture

264 |[892 Private Agriculture 0.2333(|Daughter Bai widow of
Jahar Singh, Ashok
father of Jahar Singh,
Rajabai widow of
Mulayam, Kamlesh son
of Mulayam, Deshraj
son of Mulayam,
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Mukesh son of
Mulayam, Ganesh father
of Dhannu, Shashi
daughter of Dhannu,
Imratibai widow of
Gajju, Jitendra father of
Gajju, Rajkumari
daughter of Gajju,
Mahendra Vishwakarma
father of Gulab
Vishwakarma

265

893

Private

Agriculture

0.0015

Laltibai widow of Ganja,
Dhanprasad son of
Ganja, Rupsingh son of
Ganja, Bati Bai widow
of Madhosingh, Rohit
father of Madhosingh,
Richa father of
Madhosingh

266

90

Private

Agriculture

0.2165

Alok Jain, son of
Chhotelal Jain, Neeraj
Jain, son of Chhotelal
Jain, Achal Jain, son of
Chhotelal Jain, Aviral
Jain, father of Chhotelal
Jain, Makundi, son of
Hiralal Kachhi,
Devendra Mohan, son of
Chauda Babli Savita,
Sandhya, Ramkali,
Chanda, Prakash, son of
Nanhebhai, Rajesh, son
of Nanhebhai, Ramesh,
son of Nanhebhai,
Ashok, son of
Nanhebhai, Brajesh, son
of Nanhebhai, Vatibai,
widow of Nanhebhai

Village: Maddeora

267

1296

Government

Agriculture

3.9381

Madhya Pradesh
Government

268

1336

Government

Agriculture

0.0502

Madhya Pradesh
Government

269

1337

Government

Agriculture

2.3181

Madhya Pradesh
Government

270

1338

Government

Agriculture

0.0249

Madhya Pradesh
Government

Total|  47.943
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